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151 people died in police custody in 2021

National Human Rights Commission data shows 151 custodial deaths in India this
year

https://www.nationalheraldindia.com/videos/151-people-died-in-police-custody-in-
2021

The union home ministry told Parliament that a total of 151 custodial deaths have
been reported in India, this year with Maharashtra reporting the highest at 26.

As Varun Gandhi, member of Bharatiya Janata Party (BJP) sought a state-wise
division of custodial deaths, Nityanand Rai, Minister of State for Home Affairs said
that according to the National Human Rights Commission (NHRC), 151 cases of
death in police custody were reported till November 15.

The ministry mentioned that Maharashtra reported a maximum of 26 deaths in police
custody followed by Gujarat with 21 deaths, Bihar with 18 deaths, and about 11
deaths each in Uttar Pradesh and Madhya Pradesh were reported in police custody.
Meanwhile, atleast 13 states did not register any custodial deaths.

Apparently, a recent National Crime Records Bureau (NCRB) report had identified
suicides, illness, injuries sustained before and during police custody, attempts to
escape from custody among the causes of deaths in police custody.

In response to the same, Nityanand Rai, the Minister of State for Home Affairs
stated, police and public order are state subjects and the Centre does not intervene
directly in the matters of custodial deaths.

He stated, It is primarily the responsibility of the state government concerned to
appropriately prevent and ensure non-occurrence of police atrocities and protect the
human rights of the citizens. The Centre has issued advisories and the NHRC has
issued guidelines and recommendations to be followed by the states/UTs in all cases
of custodial deaths."

The ministry also said workshops and seminars are also organised by NHRC from
time to time to sensitise officers in state governments for better protection of human
rights and particularly protection of rights of persons in custody.
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BJP Govt Has Left Behind British In Terms of Atrocities, Its Policy
Is 'Kill and Rule': Akhilesh Yadav

https://thewire.in/politics/bjp-govt-has-left-behind-british-in-terms-of-atrocities-its-
policy-is-kill-and-rule-akhilesh-yadav

Akhilesh Yadav, who is on a three-day visit to the Bundelkhand region, said that
every section of the society is troubled to be under the BJP rule.

Jhansi: Samajwadi Party president Akhilesh Yadav on Friday alleged that the
Bharatiya Janata Party’s (BJP) policy is “kill and rule” and its government has left
behind the British in terms of atrocities on people.

Yadav, who is on a three-day visit to the Bundelkhand region, said that every section
of the society is troubled to be under the BJP rule.

“This government has left behind the British in terms of atrocities. Farmers are
crushed to death by vehicles for opposing the government and no concrete action
has been taken in the (Lakhimpur Kheri) matter so far. Those who oppose are being
put in jail. Their policy is ‘maro aur raj karo’ (kill and rule),” he told a press
conference here.

“There has been a rise in fake encounters under this government. For this, the BJP
government has got the maximum number of notices from NHRC (National Human
Rights Commission). What can be expected from a chief minister who withdraws
cases against himself,” Yadav said, targeting Chief Minister Yogi Adityanath.

The SP chief is touring Uttar Pradesh with his “Samajwadi Vijay Rath” ahead of the
assembly polls early next year.

He said the people of Bundelkhand gave their full support to the BJP in the past
elections but now they have understood their gimmicks.

“‘Now the people of Bundelkhand have made up their minds to send the BJP empty-
handed from the region,” he added.

Yadav said his party’s ‘Vajay Rath’ yatra was getting full support from the people.

During the coronavirus pandemic and lockdown, barricades were put up on the
state’s border to prevent labourers from returning home, he alleged. “That time, the
government had left the poor helpless and only samajwadis helped them then,” he
said.

He alleged that the BJP, instead of doing anything concrete on its own, turned to
changing names of projects and works done during the previous regime.

“After changing the world’s best (crime) response system Dial 100 to Dial 112, the
BJP ruined it. By increasing electricity bills it has given a shock to the people,” he
said.

“This government has broken all records of corruption and crime.... The main
accused in the TET (Teachers Eligibility Test) paper leak case belongs to the chief
minister’s area and it should be probed,” he said.
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He said that now the people of Uttar Pradesh have made up their minds to remove
the BJP and install a Samajwadi Party government.

During the press conference, former BJP MLA Satish Jataria and Congress leader
Vijay Verma joined the SP.

The SP chief later addressed public meetings in Baragaon, Chirgaon and Mauth
located on the Jhansi-Kanpur road.
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BJP’s policy is ‘kill and rule’: Samajwadi Party chief Akhilesh
Yadav

https://www.thehindu.com/news/national/other-states/bjps-policy-is-kill-and-rule-
samajwadi-party-chief-akhilesh-yadav/article37822699.ece

Mr. Yadav, who is on a three-day visit to the Bundelkhand region, said every section
of the society is troubled under the BJP rule.

Samajwadi Party president Akhilesh Yadav on Friday alleged that the BJP’s policy is
“kill and rule” and its government has left behind the British in terms of atrocities on
people.

Mr. Yadav, who is on a three-day visit to the Bundelkhand region, said every section
of the society is troubled under the BJP rule.

“This government has left behind the British in terms of atrocities. Farmers are
crushed to death by vehicles for opposing the government and no concrete action
has been taken in the [Lakhimpur Kheri] matter so far. Those who oppose are being
put in jail. Their policy is ‘maro aur raj karo’ [kill and rule],” he told a press conference
in Jhansi.

“There has been a rise in fake encounters under this government. For this, the BJP
government has got the maximum number of notices from NHRC (National Human
Rights Commission). What can be expected from a Chief Minister who withdraws
cases against himself,” Mr. Yadav said, targetting Chief Minister Yogi Adityanath.

The SP chief is touring Uttar Pradesh with his “Samajwadi Vijay Rath” ahead of the
Assembly polls early next year.

He said the people of Bundelkhand gave their full support to the BJP in the past
elections but now they have understood their gimmicks. Now, the people of
Bundelkhand have made up their minds to send the BJP empty-handed from the
region, he added.

Mr. Yadav said his party’s ‘Vajay Rath’ yatra was getting full support form the people.

During the coronavirus pandemic and lockdown, barricades were put up on the
State’s border to prevent labourers from returning home, he alleged. “That time, the
government had left the poor helpless and only samajwadis helped them then,” he
said.

He alleged that the BJP, instead of doing anything concrete on its own, turned to
changing names of projects and works done during the previous regime.

“After changing the world’s best (crime) response system Dial 100 to Dial 112, the
BJP ruined it. By increasing electricity bills it has given a shock to the people,” he
said.
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“This government has broken all records of corruption and crime.... The main
accused in the TET (Teachers Eligibility Test) paper leak case belongs to the Chief
Minister’s area and it should be probed,” he said.

He said that now the people of Uttar Pradesh have made up their minds to remove
the BJP and install a Samajwadi Party government.

During the press conference, former BJP MLA Satish Jataria and Congress leader
Vijay Verma joined the SP.

The SP chief later addressed public meetings in Baragaon, Chirgaon and Mauth
located on the Jhansi-Kanpur road.
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Bihar: GoipRQY # g Rifar ¥ o7 few wifaarfae & sifue=M, 16
@ @t e aar! ust 8iid; 14 W FIR gof

https://www.tv9hindi.com/state/bihar/cataract-operation-done-in-free-camp-in-
muzaffarpur-many-people-had-to-have-their-eyes-removed-fir-reqgistered-
941457 .html
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Update on Muzaffarpur Eye Operation Tragedy

https://news.abplive.com/videos/news/update-on-muzaffarpur-eye-operation-
tragedy-1497486

The National Human Rights Commission (NHRC) has taken cognizance of
Muzaffarpur eye hospital tragedy in which more than 65 persons lost their eyesight
since November 22.The NHRC has asked the chief secretary of Bihar to submit
action taken report in the next 4 weeks.
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‘Govt has left behind British in terms
of atrocities, its policy is kill and rule’

OUR CORRESPONDENT

JHANSI (UP): Samajwadi
Party president Akhilesh Yadav
on Friday alleged that the BJP's
policy is "kill and rule" and its
government has left behind
the British in terms of atroc-
ities on people. Yadav, who
is on a three-day visit to the
Bundelkhand region, said that
every section of the society is
troubled under the BJP rule.

"This government has left
behind the British in terms of
atrocities. Farmersare crushed
to death by vehicles for oppos-
ing the government and no
concrete action has been taken
in the (LakhimpurKheri) mat-
ter so far. Those who oppose
are being put in jail. Their pol-
icy is 'maroaur raj karo' (kill
and rule)," he told a press con-
ference here.

"There has been a rise in
fake encounters under this gov-
ernment. For this, the BJP gov-
ernment has got the maximum
number of notices from NHRC
(National Human Rights
Commission). What can be
expected from a chief minister
who withdraws cases against
himself," Yadav said, targeting
Chief Minister Yogi Aditya-
nath. The SP chief is touring
Uttar Pradesh with his "Sama-
jwadi Vijay Rath" ahead of the
assembly polls early next year.

He said the people of Bun-
delkhand gave their full support
to the BJP in the past elections
but now they have understood
their gimmicks. Now the peo-
ple of Bundelkhand have made

'Samajwadi Vijay Yatra' ahead of the UP Assembly elections 2022 in

Jhansi on Friday

PIC/PTI

‘There has been a rise in fake encounters
under this government. For this, the BJP
government has got the maximum number

of notices from NHRC’

up their minds to send the BJP
empty-handed from the region,
he added.

Yadav said his party's
'VajayRath' yatra was getting
full support form the people.

During the coronavi-
rus pandemic and lockdown,
barricades were put up on
the state's border to prevent
labourers from returning
home, he alleged.

"That time, the govern-
ment had left the poor helpless
and only samajwadis helped
them then," he said. He alleged
that the BJP, instead of doing
anything concrete on its own,
turned to changing names of
projects and works done dur-
ing the previous regime.

"After changing the world's
best (crime) response system

Dial 100 to Dial 112, the BJP
ruined it. By increasing elec-
tricity bills it has given a shock
to the people," he said.

"This government has bro-
ken all records of corruption
and crime.... The main accused
in the TET (Teachers Eligibility
Test) paper leak case belongs to
the chief minister's area and it
should be probed," he said.

He said that now the people
of Uttar Pradesh have made up
their minds to remove the BJP
and install a Samajwadi Party
government. During the press
conference, former BJP MLA
Satish Jataria and Congress
leader Vijay Verma joined the
SP. The SP chieflater addressed
public meetings in Baragaon,
Chirgaon and Mauth located
on the Jhansi-Kanpur road.



